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Government of Jammu ond K<~ !:: lunlr 
Oopartmunt of law. Justrce and Parl.amont<~ r)• Afl alr~ 

(Power Section) Ctvir SE:cretaoat 
Jammu/Srin;~gar . 

Notification 
Jammu, the 191h Of March, 2018 

., 

SRO 136 -. In exercise of the powers conferred by sub sectron (1 ) of section 
12 of the Code of Cnmrnal Procedure, Samvat. 1989, the Government hereby 
appornt, follovting Offrcers to be the Executrve Magistrates of the first class who 
shall exercise all the powers of an Executive Magrstrate of the first claGs within 
their respective territorial jurisdiction of District RaJOUII. 

S.No Name of tho Officer 
Sfshri 

01 Mohd Qayoom 

02 Shabrr Mohd 

NO: LO(P) 2008/01-Rajouri 

Designation and Place of Posting 

Look after Narb Tehsildar, Koteranka, 
Tehsil Koteranka, Drstrlct Ratouri. 
Look after NalbTehsrldar. Kalakote, 
Tehsil Kalakote, District Rajoun 

Sdf-
(Abdul Majid Bhat) 

Secretary to Government 

Dated; - 19 - 03 • 2018. 

1. Commissioner/Secretary to Government, Revenue Departmenl 
2. Drvisional Commissioner, Jammu. 
3. Registrar General, J&K High Court, Jammu Jc/OMR/2179-80 
4. Dtslnct Magistrate, Rajouri. Thts is wrth raference to his letter No 

Dated 23.02 2018. blicallon tn an extra ordinary 
5 General Manager, Qovernment Press. Jammu for pu 

issue of the Government Gazette 
6. SRO Section, Department of L,J& PA (w.7.s.c) 
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(Ashlsh Gupta) 
Deputy Legal Remembrancer, 
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